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CIVIL APPEAL NO(S). 1507/2018

M/S. DEN PRAYAG CABLE NETWORK PVT. LTD.            Appellant(s)

                                VERSUS

THE STATE OF UTTAR PRADESH & ORS.                  Respondent(s)

Date : 13-11-2024 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MRS. JUSTICE B.V. NAGARATHNA
         HON'BLE MR. JUSTICE NONGMEIKAPAM KOTISWAR SINGH

For Appellant(s)   Mr. C. K. Sasi, AOR
                   Ms. Meena K Poulose, Adv.
                   
                   
For Respondent(s)  Mr. Bhakti Vardhan Singh, AOR
                   
                   

          UPON hearing the counsel the Court made the following
                             O R D E R

The matter stands adjourned.

(RADHA SHARMA)                                  (DIVYA BABBAR)
ASTT. REGISTRAR-cum-PS                          COURT MASTER (NSH)
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